FORM G (RE-ISSUED)
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S VIILBERY HEALTHCARE PRIVATE LIMITED
(Under Regulation 36 A(1)of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with M/s Viilbery Healthcare Private Limited
PAN/ CIN/ LLP No. CIN: U85100MH2008PTC184527
PAN: AADCB5084B
2. | Address of the registered office 130, Shanta Industrial Estate, 1st Floor, I.
B. Patel Road, Goregaon East, Mumbai
City, Mumbai, Maharashtra, India, 400063
3. |URL of website There is no website of Corporate Debtor
(CD).

4. |Details of place where majority of fixed | The CD operates as a marketing company

assets are located and has immovable assets at Dombivli,
Maharashtra.

5. |Installed capacity of main products/ services | Not applicable

6. |Quantity and value of main products/ | As per last available Financial Statement of
services sold in last financial year FY 2023-24 there was revenue of Rs.

1,63,84,767

7. | Number of employees/ workmen There are no employees as on the

insolvency commencement date.

8. |Further details including last available | Information can be sought through
financial statements (with schedules) of two | communication to the following email
years, lists of creditors, relevant dates for | E-mail: eoi.vhpl@gmail.com
subsequent events of the process are

9. |Eligibility for resolution applicants under | Information can be sought through
section 25(2)(h) of the Code is available at: communication to the following email

E-mail: eoi.vhpl@gmail.com

10. | Last date for receipt of expression of interest | 04.02.2025

11. |Date of issue of provisional list of | 07.02.2025
prospective resolution applicants

12. | Last date for submission of objections to | 13.02.2025
provisional list

13. |Date of issue of final list of prospective | 17.02.2025
resolution applicants

14. | Date of issue of information memorandum, | 20.02.2025
evaluation matrix and request for resolution
plans to prospective resolution applicants

15. | Last date for submissions of resolution plans | 24.03.2025

16. | Process email id to submit EOI eoi.vhpl@gmail.com

Note: The above timelines are subject to grant of extension by the Hon’ble NCLT.

Kandivali West Mumbai Suburban, Maharashtra-400067

Q,c.%f*

Gaurang Chhotalal Shah
Resolution Professional

For Viilbery Healthcare Private Limited

IBBI Reg. No.: IBBI/IPA-002/1P-N00947/2019-2020/13002
AFA: AA2/13002/02/300625/203281 Valid till 30.06.2025
Registered Address: Flat 204 A Wing Raj Vaibhav 1,CHS Dahanukar Wadi Mahavir Nagar

Date: 20.01.2025
Place: Mumbai
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MONDAY, JANUARY 20, 2025

EAST COAST RAILWAY

e-Tender Notice No.: ETCECONIBBS325002,

BRIDGES, MAJOR BRIDGES, YARDS,
STATION BUILDINGS, SERVICE BUILDINGS,
P-WAY LINKING WORK, BALLAST SUPPLY,
FLATFORM WORK, PF SHELTER, DRAIN
WORK, CAMPING FACILITIES, PROTECTION
WORKS AND OTHER ALLIED WORKS
BETWEEN PALLAHARA (EX) [CH.76.90KM]|-
MAHULDIHA [EX) (CH117.525) INCLUDING
ALL YARDS IN CONMNECTION WITH
TALCHER-BIMALAGARH MEW BG RAIL
LINK PROJECT.

dorel o Canara Bank

FErEA ¢ o LTS T E = o

R e |

Tela:- DZ2-267 287718744/ 8482/8T8HETEE; emall:- cb15550@canarabank com

E-Auction Sale Notice for Sale of Iimmovable Properties under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 20032
read with provision to Rube & (6] of the Securlty Interest (Enforcement) Rules, 2002
Maotice is hereby given ta the public in general and in particular 1o the Borrower{s) and
Guarantor{s) that the below described immoyvable properiies morgagedicharged ta
the Secured Creditor, the Possession of which has bean taken by the Authonzed
Officar of Canara Bank, will be sold on “As is whareis”, “As is what is™, and "Whatewver
e is” basis on 12022025 for recovery of Rs. 136.10 Crores (Rupees One
Hundred Thirty Six Grore and Ten Lacs a8 on 31.172.2024 plus interss] and charges
fresr 01.01.2025 Il the date of realization) due 1o Cansorlium {Canada Bank, Bank of

gﬁ?.ﬂﬁﬁ‘cﬁ & Indian Bank

T,
1. Mrs. Amrita Brijesh Upadhyay (Applicant), Flat Mo 304, Phase 2. Wing H, Building Mo, 2, Reliabla
Garden, VIl Juchandra Palghar - 401208,
2. Mr. Brijesh Kumar Upadhyay (Co-Applicant), Flal Mo. 304, Phase 2, Wing H, Bullding Mo_ 2. Reliable
Garden, Vill: Juchandra Palghar- 401208

REF: BR/ SARFAESI | 2024-25 /003

Juhu Vile Parle Eram:h Gazal Vilka, A 2 Model Town CHS,, Gulmahar Road,
Mumbai:- 400048 Email; jvp. j628@&@indianbank.co.in

DEMAND NOTICE

Notice under Sec.13 (2] of the Securitization and Reconstruction of Financial Assets

and Enforcement of Security Interest Act 2002

Date: 31.12.2024

JVPD,

FORM G (RE-ISSUED)
INVITATION FOR EXPRESSION OF INTEREST FOR

M/S VIILEERY HEALTHCARE PRIVATE LIMITED

{Under Repslation J6A1 1 jof the Insolvency and Bankruptey Baard of India

Dtdﬂa'ﬂ1'ms " 1 . = EdiE ] '] (3 L s | T r T T 5
Name of Waork: EXECUTION OF Strossed Asset Management Branch, Circls Office Buding, Bth Ficor, B Wing, W-; {Insodrency Resolution Process for Coarparate Persans) Regulations, 2016)
EARTHWORK IN FORMATION, MINOR C-14, G-Block, Bandra-Kurta Complex, Bandra East, Mumbal- 400 051 — RELEVANT PARTICULARS

1 M:L'nt |:-f1hL corporate debtor
Hin:‘:ﬂE witht PAM & CIN/LLP Mo,

/s Villbery Hualﬂu:na- Plhwa-h Umll:d

CiM: UES100MH2 COBPTCIEASET

A | AN AMDORROSAE

2 J.-:Idrl 55 of Hhe regeiened affice ‘I.'!-:I ERANLYS Indusirial |.'=.I:HI|-_' =t F||:||1r

I. B. Pated Road, Gossgaon East. Murmbal City,
M-.lml:-:_:u Mahﬂrushlrl | i EI.':!:.I".IG:!-

| There 15 no website of Corporate Deddor (O],
The Gl operaies o5 o markating compary and

| hEs II'I"a.-"I'II'.“l'.!'EI|.'I|_I"' Beaets gt Dombivli, ¥MehaErashisa.
Mot applicable

3. | URL of websie

4. | Datails of place where majonty of

i F:-H-'-:I Assels are ||.|nf"F1E|:|

B, -|n5L=v=E|:| capacity of main producis,’
[ rUII,.I"“-

B | UJEI'I["I._.- EI'II.'l vl of man Droduciss -'|5 per |est svallable Financis! Statement of

Apprex. Costof the Work | BFEFEAE L] Maharashtra and South Indian Bank) bed by Stressed Assel Management Branch SirMadam, _ _ _ | services sold in fast financial year FY 202324 these wirs revenuns of
EMD - T4,00,00,000/ 'E*umrfa= ?ﬂfﬁ"ﬁrﬂ Ean; from I'-Eﬂs. E1eg|1nt Forge & 'EE;:#HII|:n-rm=|-|£= Pyt Lt?.éa S!Lﬂ:.qﬂd at Sub: YourHousing LoanA/C 5043 1483632, with Indian Bank, Juhu Vile Parle Branch. . Rs. 1.63,84,767
- kat No, i Floor A wing, Maenadl Apanment, uldham Krishna Vatika Marg, The first of vou Mrs, Amrila Brijesh Upadhoyay (5 the applicant. The 2ad of you Brisesh Bumar Upadhyvay s [Namber =7 Wk [T n 1 T
Completion Pariod: 18(Elghteen) Months Opp. Gen, A K Vaidys Marg. House Moo 2,1(P), VIl Dindoshi, Taluka Barivali mgﬂ_gppﬂaﬂtand m,}ﬂgagjer_ Emhn:-f:,.?nuare the mortgagar(s) ha‘-.-‘.lng}lt:-ﬁare-:i1hair5555tsgs.se£uﬁtg.f 7. | Nmber of smployees, workmean cuﬂuﬁiiuﬂfﬂﬁ?ﬁﬁuﬂ mEQIVEnCY
Tender closing Date and time JEXEFIIIIEY Goragaan East, Mumbai - 400063 _ I the losn accounts avalled by you, ! : ; _ 8. [ Further detass Including last avallable] Information can be sought through
on11.02. 2025 8r. Description of the Property Feserve Earnest Money At the request of the first & second of you, in the course of banking business. the following faciibes were | inarsis stdemiems fwith schadules] | commumication to the fallaing email
Mo manual offess senl by Post courles! Fax orin No Price Deposit sanctioned and were avalled by first & Second of you | of two years, lists of creditors, E-mail: el vhpi@gmall com
persen -shall be- accepled aganst: such &- Industrizl Land & Factory Building situsted at Penal Intorest = LTE::I“::TEQTL:ITmWJrﬁEm
tenders gven B these are submitisd on fim's Gat Mo, 124 Vill. Halamkhand, Tal. Wada, Limit & Rata il L3 ol x = | | I S
loltar hast and recesved in tme Al Such Mear RMD Kwickform Co, Kinipada Wada- Rs. Rs EI NF?;?I:"' of Interest (Rs.) meg anmm:;;lttmt %Emw:f:j Outstanding 8, |Eligibility for resolution applicants. | Infarmation can be seught through
; . ; 1. | Manor Road Dist. Palghar- 421303, E o A8 O | urster section 26(2)h) of the Code | communication 1o the following email
HININAR CTGHES N D MG ol il admeasuring 17880 s, mt. in the Name of | 5-80.00,000.00 | 56,00.000.00 Ao FLIEH24 | notdebited | - notdebliod | g 4550y | I5. Bvadable at ; E-mail: eoi.vhpl@gmail.com
ﬁll_ﬁ&zurﬂeﬂm summarily without ary Mis. Elagant Creathons Pyt Lid. e Ba4060.008! 10, | Last dote for receipt of exprossion | 04022025
sIgETdlOn. {Physical Possession) . % ng oan TR, r Rs. Rs. of intesast
{::'mnlﬁtﬂ i rl'.II'I'I"ﬂ1IEII'| IFIE||..|E|I|'IQ E'lﬂ"'ldEI' Indusirial Land & F-‘:‘-Il.'-ll::ﬂ'[,l' Eu"dlng Eilirated al 1. ma ﬂgﬂgﬁéﬁi‘:ﬂmﬁ:lﬁn! 1?I35r53_”- Rs. E-I'-.QTEJI' Rs. - 1Ep5ﬁ|5ﬁr. 11 D-El E of ﬂ'-l.“:"\..-f prossional ||5t af 1 n?ID?IEDEEl
documents of 1he above a-lender % avaiiabia in gt No. 42 Vill Kanchad . Tal. Wada Near Bil 1483632 : (existing | prospestve resolulion appicants |
website, wenw.ireps.govin,. The prospective Energy Systems Lid., Of. Wada - Manar Rs. Rs. 12| Last date for submission of 1300 005
tenderars: ang: advised 0 revisit the websibe 2. |Road Gorkhe ?g?;% izt F'ﬂ'%'_:ﬂ" - 441303 Rs. Rs. Total R 18,50,000- 17 8B, 531/- Ry, 87,973 Res; 9 1B,56,596/- | objections o provesonal list S
| | L admeasLin s mil_inthe i : 1,28,70,000, = 13. | Cae of of fancal et of 102 20

:;l;.-;lgd;:l; Eb;-;;ﬂ;;;f;l;;{jdﬁ:::;?&ifﬁe:lm i H.'gs- 4 ar?t gl 12,87,00,000.00 | 1,28,70,000.00 The firgt of you and 2nd of you have executed the following documeants far each of the said facilities: Dm:pmfﬁiufcsnh;?nnsﬂpw,anr: 5

; and Plant & Machineries thereon. : b e aaaE
tender. Thia lendarersibidders must hava Clags- {Physical Possession) Mature of facility Mature of documents 14, Date of ssue of informatior 20022025
Il Digaal Signature Cerlificate and must be P : 3 mamaranadurm, evaluatsn matr
re;ﬂﬁd I:IIE': REPS portal, Only registered Indusinial Land & Faclory Bullding shuated at a. Acknowledoement of sanction letter dated (8,02 2018 | mnel resquest for resolution plans

f IR, Gat Mo. 47401, 47402, 47443, 4TRN & b. DPM dated 23.02.2018 | to-prospective resolution applicants. |
fenderar/baddar can paricipate &n a-lendenng. ; i L = =
4741475020, Vill. Biloshi, Tal. Wada Near =.. Doclarstion by the Borawer_Marigagor on Affdavt did 06,02 2018 15. | Last date for submission of 24.03,72025
The tenderers should read all instructions to Biue star Lid. Kudus Ltd., Of- Wada - Manar = = Home Loan : HeapHeon e | tesalution pians
the tenderers carefully and ensure 3. | Road Gorkhe Phata, Dist.- Palghare £21303 1, (0 40 00 ann 0o | 44 74,30,000.00 ¢, Annex-7 Letter of Morigagor confirming deposit of Title deed dated 23.02.2018 16. | Process emad id to submat [ e vhplBgmad.com
compliance of all instructions Including ?ﬂf:;neglaeuégﬂtiggfgneﬁa}ﬁg-lrE;umﬁrr::tmng L A T ! it executed by borrower in favour of the bank and Recital ADV 85 Expregsion of Intarest
hack lists, para 3.1 (additional chack-list y e 5 a0
@ ¥ ;
:f_l_ 3 f-l'.'; P (Second A Hﬂ-} Lid. and Plant & Machineries thereon g. Acknowledgement of Debt Cum security dated 06 .02 2024 Hn‘lh Theabavetirmeines are safject 1o ,g,rFulI ol ebension by the Hon'ble NCLT
ender form (Second sheet) Annexur |Symbaolic Possession) : : o i : 2 x

chapter 2 of Tender documents, submission Thi repayment of 1he sad loans s secured by martgage'hy pothecation of propery (ies), as-given m the E‘ﬂht:a?ﬂ-:r:ﬂl:flﬂ- Gaurang Chhotalal Shah

schedule heraunder belonging to Mo, 2nd of you,

Daspite repeated requests callimg wpon you bo pay the amounis togather with interest; all of you and each of
wou who ane jomlly and sevesally Rable have failed and commilbed defaull in repsaying Uhe armount doe The
lpan account has bean classified as Mop-Performing Aszetl since 20.12.2024 in accordance with
directicnsiguidelines relating to assal classificabons isswad by Resarve Bank of India.

The outslanding dues payvabile by you as on 31,12,2024 amounis o Rs, 18,566,596/ [Rupees Eightesn
Lakhs Fifty Siz Thousand Five Hundred and Ninety Six Only) 2nd the said amaunt carmiae further interast
at the agresd rate from 31.12.2024 Gl date of repaymeant.

The term borrower under the Securitization and Reconstruction of Financial Assels and Enforcement of
Secwrity InterestAct 2002 means any parson who has been granted financial assistance by Bank or wiho has
givan amy guarantes or created any martgage ! crealed charga as securily for 1ha said inancial assislance
grantad biy the Bank

Thersfare, all of you and each of you are hereby called upon o pay the amount due as on date viz-
Rs. 18,56,596/- (Rupeses Eighteen Lakhs Fifty Six Thousand Five Hundred Ninety Six Only) together

Resolution Professional For Villbery Healthoare Private Limited

IBBI Rep. No.: IBEIPA-DO2AP-MNO0S4 T S 20193020, 13002

AFA: 042 L Z00Z /02 200625/ 203281 Valld G 30,06, 5025
Reglstered Address: Flat 204 A'Wing Raj Valbbay 1,CHS Oahanubar Wadl
Wiahayir Nagar Kandivali West Mumbai Subucban, Maharashira-d00067

Tha Eamest Money Deposit shiall b= depositied on or befors 11.02. 2025 upto 5.00 p.m.
Diate of inspection of properties is 10.02.2025 with prior appointment with Authonzed
Officar (Bebween 10,00 AM Lo D200 PM)

"ANY PERSON WHO BRINGS A SUCCESSFUL BIDDER SHALL BE ENTITLED
TO 1% OF SALE VALUE OF THE PROPERTY OR CONTRACTUAL LIABILITY
WHICHEVER IS LESS WITH MINIMUM OF Rs. 10, 000/- UPTO MAXIMURM OF Rs.
3,00 000-(INCLUDING GST).”

Far dalailed terms and conditions of the: sale, pleaxse refer the link “E-Auction”
providged in Canara Bank's website (www.canarabank.com) or may contact
tlr. Mana] Kumar Gupta, Authorized Officer! Chisf Manager, Canara Bank, Stressed
Asset Management Branch, Mumbsai (Ph. Mo, 02226728771 Mob. Mo, 8828234344
or Mr. Pramay Somkwwar, Officer, (Mob MNoo B3TE2T75722} E-mail id
ch15560i@ canarabank com during office hours on any working day or the senvice
preveichar MUs PSE Alllance PyLLEL, Conlact Mo, 82912 20220 (Help Desk), Email
support.ebkrayfpsballiance.com, wehsite  https:Vebkray.ind

of Annexure-B duly verified and signed by
Chartered Accountant,

Chief Admimistrative Offices
FH-1211-'{:H.-‘.H-251 |Con|/Bhubaneswas

Form Mo, 3 Court Mo, 14 [Margaon]

IN THE CITY CIVIL COURT BEOMBAY AT MUMBAI
COMMERCIAL S5UIT NO. 2B8 OF 2023
{Order V Rule 20 (1) of Code of Civil Procedure, 1908)

Plaint lodged an © 06.05.2022 | Plaint admilted on . 08072023
Under Order V. Rule 2, OF the code of Crniminal Frocedure,

CLASSIFIEDS

! ! 1208 rfw Sac, 16 of the Commercial Gowrls Acl 2015
PROPERTY dl. with Inlerest from this date il date of payment within B0 days from the date of this notice issued under RULE 51,
Date: 18.01.2026 Authorised Officar Sec 13(2)} failing which Bank will be consirainad to exerciss ifs rights of enforcement of secarity interest SUMMONS to answer plaint under Section 27 0. V. 1,5 7 & 8and O Wil r 9

wilhiou! any furthes refesence 16 vou wnder the said Act. I you fall 1o discharge your Eabilities in Wl within &0
days from the date aof this nodice, Bank shall be exercising lts enforcement nghts urder Sec 134{4) of the Actas
against the secured assets giveninihs scheduls karsundsr.

O the expiry of B0 days from the date of this notice and on your Failure b comply with the demand, Bank shall
tzke nacessary steps to take possession for exercising s nighis under theAct,

Pleasa note that as per the provisions of Sec. 13 {13) of the Act no transfar of the secured assals (givenin the
sehedule hereunder) by way of sale, lease or othersise, shall e made after the date of thisnolce withou the
pricrwritten consent of the bank;

Meadiass.to menbon that this Motics s addressed to you without prejudice to any cther reamedy available fo
e Bank. Please note that this nollce s issoed without prejudice to Bank's righl o proceed wilh e

Canara Bank, SAM Branch thie Code of Civil Procedurs

CAMARA BANK, A body corporate Consfituted under tha Banking Companies
(Acguisition & Transfer of Underdakings) Act, 1970 having s Head Office at 112
J. G, Road, Bangalora-560 002, and one ol its Branch office amongst othars Known
as Sakinaka Branch having Address at First Floor, Marayan Bullding Andheri Kurta
Foad, Sakinaka, Mumbai-400 072, in the Slate of Maharaghira, represaniad by

hr, Mirmal Kishor Pande, Age Years, Senlor Manager, . Plalntiff

Place: Mumbai

PROPERTY FORSALE

DEOLALI Non Agri land on
Barnes School Road, for
bungalow plots and housing
projects. Owner -

Versus
1. Mis. Reata Tours & Travels, (Proprietor Mr. Vijay Shankar Mishra)

deolali422401@gmail.com NOTICE FOR SALE OF ASSETS OF AJS IMPEX PRIVATE LIMITED e MRS IR UCRATICRUL A et M R Chawl No. 31, Room No. 17, The Great Indira Nagar, Marol Plpe Line, A, K. Road

<mailto:deolali422401 @ {t" LII:IIJ tDATIuH} THROUGH E-AUCTION Pleaze noba 1Rl the Bank rsanes (g ”ﬂhr o el LEpOn oL l& repay 1w Epbibibes that ma:l,l anse unders the fndheri [E:I. Mumbai-400 059,

gmail.com> Registered Office: Office Na. 211, 2nd Floor, Hubtown Sotaris, Sawadi, outstanding bills discounted, Bank guarantees and letters of credit issued and estahlished on your bahalf as 2. Mr. Vijay Shankar Mishra (Proprietor of M/s. Reeta Tours & Travels)

Prof. M 5 Phadks Marg, Andhen (East). Mumbai: 400065, Maharashtra. wallas athar contingentiiabilities. Age : Mot Known, Adult, Docupation : Tourst Business)
0050258634-1 The Assets owned by the Corporate Debtor "Mis. AJS Impex Private Limited "W draw attention to the provisions of Section 13081 of the SARFAE S| Actand the Rubes framed there under Chawl No, 31, Ream Mo, 17, The Greal Indira Nagar, Marol Plpe Line, A, K. Rosd
{In Liguidation)” having CIN: UT4900MH2006FTC 161680 is proposed to be which deals with your rights of redemption over the securities” Andheri (E), Mumbai-400 054, o Defendants
- - sold as a going concern as well as on a standalone basis pursuant o The Undarsigned s a duly Authorized Officer of the Bank to issue this Notice and axercise powars under {As per Order dated on 20.06.2024 & 05.10.2024 in presiding In
| IMPORTANT Regulation 32(e) & 32(a) of IBBI (Liquidation Process) Regulations, 2016 Seciion 13 aforesaid. Court Room Mo, 14 H. H. J. AJEZUDDIN KAZI)
' through a-auction on “AS IS WHERE |S", “AS 1S WHAT 15" and “WHATEVER SCHEDULE WHEREAS the abeve named Plainilf Fas filed relating a Plaint In this Honarable

Whilst care is taken prior to acceptance of THERE |2 BASIS" a3 per details mentioned below ThH;‘IEEGTE datails "-"E'r"g assels in which m’-‘-r”lﬁf""mrﬁ'sl'ﬁ -;.raat?l::__aru “"Ug'“ﬂ‘“dheraundﬁp Court against you and you are hereby summoned to fila a writtan statement within

advertising copy, itis not possible to verify Description of Assets and Properties of the Corporate Debtor for sale as a E‘E’Id FFEE'E‘"'“E..,E LR Ve PR RN Paeh o qu'ﬂmf ki ““E i ?E;’ E”“;'I #mjnhtlgng 40 days of the service of the gresent summaons and |n case you fall 1o e the written

it§ contents. The Indian Exprgss (P) Going Concern: H;::ltg?ﬁurl:g Bt L:;L;:'Huu atliu.-: 3? 46 5q Enql:i 5i1E:mlJiﬁ !ﬁg :jrt‘i.'itlyarl‘ﬁlaﬁ:d _;?. Hl.ﬂiI:t\‘lE t;al;:dz; HIJKL staterment within the said period of 30 days, you shall be allowed fo file the written

Limited cannot be held responsible for Reserve  EamnestMoney | Incremental M CHS Ltd" Constructed on plot of land bearing Survey Mo, 371, Hissa No. 1,3, Shuated at Village statement on such olher day. as may be specified by the

§uch contents, nor for any loss or damage Azsal Descriptbon Price (INR) Deposit (INR) | Valus (INR) Juchandra, Taluka Vasai, in the registration District, Sub District of Palghar, Pin - 401208, court, fbr reasons to be recorded in writing and on payment of such cosis as the

incurred as a result of transactions with ) . ! . - : Area Build 65.35 sq. mt. Boundary description: East: Open Land, West: Roliable Garden Phase 1, North: court deems fil, but which shall not later than 120 days from the date of service of

companies, associations or individuals Sale of AJS Impex Private Limited By Access Road Entrance, Seuth: Open Land, ) summans. On the expiry of Ona Hundred and Twenty Days from the dats of servics
advertising in its newspapers or 833 Qoing Concem pursuant to : _ Yours Faithfully, of summons, vou shall forfell the right 1o file the wrillen staternent and the court shall

Publications. We therefore recommend Ft{'-g'.]fﬂ!.lﬂﬁ 32“3:! of [EB] | =36 05 85873 Ra. 380,00 000/ | Fs. 25,00, 0007 Chief M & Auth '.I" :H'ﬂr:ll Pal naot albow the wrilien statement to be taken on recard:

that readers make necessary inquiries (Liguidation Process} Ragulations, AT D'r‘z- B“; A) THE PLAINTIFF, THEREFORE, PRAYS:

before sending any monies or entering 2018 with all the assets of nelan Zan (3] That the Defendants. be decreed and ordered to- pay to the Plaintdlf sum of

into any agreements with advertisers or corporate debtor formang part of ¥4.61,587.92 (Rs. Four Lakh Sizty One Thousand Five Hundred Eighty Seven

otherwise acting on an advertisement in thia Liguidatan Estata. and Paise Minety Two Only) as on 22.03.2022 as par particulars of claim given
any manner whatsoever. Description of Assets and Properties of the Corporate Debtor for sale KIFS HOUSING FINANCE LIMITED in Exhibit "K' with further interess at the rate of 9.55% p. a. overdue with monthly
L on a Standalone basis: : . _ resis plus 2% Peral Interast from the date of filing of the Suit till the date of
Lot | _— ppy— e— l.lurpe].r' ey Reglstered D’fﬂ':l:l. fith Floor, KIFS Corporate Hn:iuse. Beside Holel Planet Larrufnark. Hear.ﬂ-shnl:uk 'l.-‘ablcafl'r'ﬂ 3. ISKON - Ambli HD&H.{!LITJ:IH. judgment and theseafter fusber interest a1 the same rate from (e dale of judgment
Azset Description Ahmedabad, Gugarst - 330054 Corporate Office: T-302, Lolus Park, Graham Firth Compeand, Westem Express Highway, Goregaon (East), il payment as the advances were granied fo the Defendenis for commercial
Mos, | Price (INR) | Deposit (INR) | Valuo (INR) Mumba: - 400063, Maharashira, India, Ph. No.: +01 22 81705400 E-mail; contaci@eishousing com Website: warw kifshousing. com purpases within the meaning of Order 38 of the Code of Givil Procedura, 1908
[Fial No, 42, ih Floor, Krishmal CIN: LIESS22GJ20150LC0A5079 RBI COR: DOR-00145 {a) That the Detendants may be directed to pay to the Plaintiffs their costs of the suit
CLASSIFIED CENTRES IN MUMBAI . |Aparimant, Off Laxman Mahire Road, : : NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AGND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT and
Becjay Ads, Lot 1 '”a"'_aﬂaﬂ"- ""”'3?3 I"""3|'|I:_'EE-"'"':'I‘E"- 51.13,000 5,11,000 50,000 OF SECURITY INTEREST ACT, 2002 {SARFAESIACT) (01 For swch other and further reliefs as Ihe nature and circumstances of the cass
Opera House Dahisar (W), Taluka - Borivall (W), In respect of Inans availed by Below mentioned bomowers/guarantors through KIFS HOUSING FINANCE LIMITED, which hiave bacame NPAwith iy raguire.
Phone : 23692926 | 56051035. Mumbai 400103 : ; ; L yo Rt : You hereby summaned to appear In this Court within 30 days from the date
. below menfioned balanca outstending on dates mentionad below. We have already issued delafed Demand Notice dated as mentioned balow ¥ ppe ys :
golor”Sp(oé,) i I-Dfﬁl:.e HI:!- '!-I:H 3r|_'| F|I,'.H:|" F'.aﬂgl.ﬁ.rl::al.'le, Under Sec, 13(2) of Securitization and Reconstruction of Financial Asset Enforcement of Security Interest Act 2002 by Registered Post/ Speed of service of summaons, in person or by an Advocate al:rF-B o anewer all materal
R 23748048 | 23714748, Lot 2 [Phat Mo, 2129, -'-.&Eha_ln:lﬂii Bhawnagar, | - 42.17,T60 421,000 50000 Post/ Courier with acknowletge tue o you which has been refumed undefivered | acknowiadgrment not recsived, We have indicated cur infention questions relating to the suit or wio shall be accompaniad by ﬁl:u".HE'.'Edh-.ﬂ.l' pErson
FCA Communications IE'—'F:“_EY H'?- 15?@_-?‘3;?_’3_1_-:"5{@3 : | ] of taking possession of securitas owned on one of you as per Sec, 134 )af the Actin case of year failure to pay the amount manticnad balow within abla la answer all such guestions to answer the above named p-la!nh-f and as the
Nariman Point, ’ :{}Tﬁ':'?-' o, ‘”3‘15 b Floar, N"E!ﬂﬂﬂ“- &0 days. In the event of your not dischaming liability 25 sat ou hersin abowe the Bank | Secured Creditor may exercise any of the right conferrad vide s..qu ia fined for the final disposal. YE"" gl pmdu.-m ol yr-::-ur‘-.wrneﬂses -..m uhal
fikceebRO02e Rt Lot 3 |Piaza commercial complex, Dariyapur| 36.12,000 3.61,000 30,004 section 1304} al SARFAESI Act end while publishing the possession nolice auclion notice, slectonically o atherwise, as reguired undar the hay: S ULt Thet i PedLre 1.D.|:=1H.EI nEHioR: Duat 1Ty asiatat of. yor- Bppesnsnch
Fulrani Advtg. & Mkig. \Kazipur, Old §. Mo. THB/2 and)| SARFAES| Aot the Bank/Sscured Creditor may also publish your photograph. Details are hereundsr- on the-day befre mentioned, the: sull will be heard and determined In your shaence
Antop Hill [ 2P and you any document in your possession o power condamning evidends ralatingt to
Phone: 24159061 |703/2i2 Ahimedabed. Gujorst 300004, | {sr.| Branchi Name of Borrower / Demand Notice ih 1 the Plaintifi! which you Indented 1o rely | ort of
Mol 9769235274) 9969408335 (Offce premises no. A-, B-1, 82, B-3 el Application | Co-Barrower Date Amount Detai of Secured Assets: chtm B i it for he PIaTEYs the fokowing Docaments
Ganesh Advertisin, \B-4, A2 on 2nd Floor and unit no. B- 4: . . NolLRN | Guarantors & Date of NPA Quistanding Dated this 8% Day of October, 2024, ? '
Phone .-223’2%12?7’2341 4596. Lot 4 ﬁuﬂgdﬁﬁgﬂﬁsﬂﬁxm;?' 1EALTIANT 15437000 | ~10.00.000 1 ; KALYAN | Suraj Awdesh Upadhyay Domand Motice | Flal Mo 203, 2nd Flear, Mabeshri Apartment Me.2 Chal, Sunvey Moo 14 Sdi-
K. Advertisers, [Mumbai-400072, ' i 1048190/ | (Applicant) Date Hizza No.B, Ardanacn, Dislrcl- Thane,vllaga-apde, Tehsll- Ralyan @ 5 g For Registrar
Hornimal Circle, Fort. - LNHLKALOD | Mamta Suraj Upadhyay January 09, 2025 | Maharashira 421203 As Per Sale Deed;- East: Road, West: City Civil Court, Bombay
flicreEiectoirte. |Piot No. 5, Bick No. 57. village Mamsa, i , 5661 | (Co-Applicant) Ofs, Rs, 1180129/- | Digamber Prasad Bulding, North: Bunglow, South: Building Mo. ! RAJKUMAR K. SHUKLA LAW FIRM,
i /o, Lot &5 |Taluka and Sub District Ghagha, Dist.| 1,92,73,161 19,27 000 200,000 December 10, 2024 As per Site;- East; Road, West: Flat No 202, North: Bungalow Bdvocate Faor Plaintif
s 2363 00232, [ARLTIAgY ot - - South: Passage Offica No.10, 2* Floor, Building Ne, 84, Janmabhooemi Marg, Fort, Mumbal-400 001
R L [PREHK B BOE G &7 s Wi, §08 15 The ahove mentioned Barmowers/ Guarantors are advised (1) To collect e original notice fram the undersigned for mare and compiste detsis and Cont: No, £1-863362.000, U22-228T 6382 E-mall - advshukiadfigmall.com
Manjyot Ads, oté | Taluka and Sub District Ghogha, Dist.| 1,98,16.548 | 19.81.000 2,00,000 (21 To pay {he balencs aulstanding amaund interest and costs ebs, within 60 days from tha date of nolice referrad to above to svaid Rurthar sclion Mote : Mext Date in this Suitis 18.01.2025. Please Check the Status and Next) Further
Currey Road (E) EFTFI'TQHE.%EIIS:‘ITEEJI!-U S Urder the SARFAES Acl dale of this Sull on the Official web-site of the City Clvil & Session Court, Gr. Bombay
DA § SR, L e Sanh Oy Date : 20.01.2025 | Place : KALYAN Sd/- Authorised Officer, KIFS Housing Finance Lid.
) ol 7 Emldmg J B Magar, Andhert East,| 62700144 | 6270000 5, 00,000
OM Sai Ram Advig, Murbai 400069 . o SBI STATE BANK OF INDIA
Mobile: 9967375573 |_||-,|| Mo 211 and 211 T. 2nd Flmr Siiho s 4 Eligaasad Asgels Ma;:t?:mu?;t I;I-ranr::h-m
. - | | . 48,000 ; : thorized Officer’s Details - 55 of the Branch:-
Mazagaon, o H Eﬂtﬁﬁrﬁmﬂmﬁf gg“ﬂ:ﬁ?“ TR BN | PURPLE FINANCE LIMITED Mame : Orikar Doagacerkar Tulsian Giambers, First Bor, West Wing, Fres Prass
Mobite : 9569040151, Andher {E}, Mumbal 400053, CIN Mo. LET120MH1991PLCOTS0YT E-mail : team7. 61341 E@sbi.cain dournal Matg, Nariman Point, Mumbai-400 021
. . -ﬁl:ﬁ.{_!é“EEILIIFImEﬂt'S |}'|""E at Unit No.| | Fegraered Ofce © 11, T4 Floor, inefy Chomder TOETST. Samuel Stresl. Vadondi Wasps) Bunder [Wet), NMumbai - 100007 Mobile No. - DEGDOZ4334 Email 1D of Branch : =hl.51 341@EDI'W"" .
Premter‘Adverttsers (W ] M - TOSTOR T § 7 blodlmoark Biearer= [4F W a ol Wik beospsl E| ipikin Fasd MY E ‘I--‘:.:. £ Laﬂ'lm‘ HIJ. 1u! : {IEE'SE'I':I??E'E TF.'EIITIT" 5?341@3|'r| Goiin
W it () Lot® 1211, Hubtown Solarls, Saiwadi, 85725 & 500 5 000 P ki TR, Tih Floor, Hallmark Busine=s Plaza, Opposile Guiunanak Hospial, Barckn Easl. MumBai - 40
Mobile: 9819891116 |Andheri (E). Mumbal 400053, 1 Wiobsaie  Mifpry /e pLIFplGinERGe Appendix-A E=-AUCTION SALE NOTICE
Sarjan Advertising, [Trade Receivables, Leans and| — 1 p—— ' . SALE OF MOVABLE & IMMOVABLE ASZETS CHARGED TO THE BANKE UNDER THE SECURITISATION
B, ss626983 Lot 10|Advances (Assets) and Other| 98434448 | 9543000 | 1,00,000 ettt {40 RECONSTRUCTION OF FIHANCIAL ASSETS AND EMFORCEHENT OF SECURITY INTEREST ACT,
Sanjeet Communication Rgmwm el e 2002 AS WELL AS I'IEIHEE_HII[!EH_ RULE 8B} OF EEEI.H-'IIT_'l' INTEREST {ENFORCEMENT) RULES.
Fort. E-Auction process timelines: (Rs. I Lakhs) The undersigned a5 Autiorized Officer of State Bask of India has taken over passassion of the following
Phone : 40024682/ 40792205. 1 Quarient | — : Yeart property s, 13 (4} of tha SARFAES] AcL Pubde at large is fnfomned (hal e-auction (urder SARFAEST Aol
S. Arts Advtg. Sn. I'-In LE! ke o -t:lﬁFZ:Elf:gl TEili dosaran Dates - & Dusrter m".’ : Tine - : hn’ Z0H2) of the charged praperty in the E=lowmentoned cases for realization of Bank's dues will ba hekl o
IA’/;?:.']:;{ 23415111 1 hybblddem SULITIS d ¥ i E Tlmdﬂ!h 4ih FEtﬂ“uaf}' 075 No. Particulars = Tuan g A% IS WHERE IS, AS IS WHAT IS, WHATEVER THERE 15 BASIS™,
e 5 e :-r.apeu:g'r:.n'stan Fials WE-'E'I'IE:SEIE}' EF'H}""JEW EDEE IV 2024 20,09 2024 31122003 1. x4 3,12 2023 17.003.2024| H!.ITI! ﬂfﬂm‘l‘l:l'l'lr{s] hl'l'E Sﬂ.idhlkarl Brodhers Tlll'l'ﬁlﬂl HHIHIrt L|I| [uﬂl!r ElHP'II
SRl — 3 | Asset Inspection End Date | Wednesday, 12 Fabruary, 2025 emiited ot e nauted] (Aucted Name of Guarantor(s- Ws. Vishwardeep Projects Pul L. :
Mobile : 9892011371 4 ‘Last date for deposit of Eamest Money Deposil | Salurday, 15 February, 2025 ! | Total Income rom operatons (net) | s e | 80| 3060| 444 Outstanding Dues for Recovery of which Propertylies Is / are Belng Sold : ¥ 45,37,28 495
Yugarambha Advertising, AEMD) by §.00 pm 2 | Met Profit / (Loss) for the period (before Tax, 1 ; (Rs. Fourly Six Crare Thirty Seven Lac Twenty Eighl Th:_rusarul Fiaur t:llndred HlnE_l!.I Five Oaly)
Girgaon, ; ; Tuesday, 16 February, 2025 | Exceptional and/‘or Extraordinary ems) (558.48)| S74.05)] CBES5S) (1547 15) | @771 (132580 35.0m 30.09. 2017 plus Intzrest thera an w. e T 07.98,2017 znd expenses and cost &8c. k228 repovenss
Phone 2386 8065, 5  Date and Time of E-Auction From 3.00 pm 10 5.00 pr T | Net Profit] [Loss) for the period before tax - it any) Demand Notice Li%s. 13(2) of the SARFAESE Act 2002 Dated 15.11.2017,
- (with unlimdted extension | (after Exceptional andior Extraordinary items) {558 48)| (574.05)| (366.55) |(1.547.15) | (E3771)) (132562 Name of owner | Title Deed Holders ;- - Wishwadeep Projecis P, Lid.
gfl'g;r"(g')"’"”fy of 5 minutas each) 4 | Met Profit/ [Loss) for the penod after iax Description of Preperty - A Wing office A-1009-1008, B Wing, Office B-1001-1005, Fairknk
Phone: 022-65881876 - : | (after Exceptional andior Extraordinary fems) (544.15)( (557.17)| (35489 (152394 | [@1827)| (7T61.27) Centra, siluated ot land bearing survey MNo. 41, CTS Mo, 701, Village Oshiwara and bearing Plot
Mobile: 9320111876 hluta-f. The sale will ba dona by the undearsignad thmugh |:|'I-E a-guctian platfurrn 5 | Total mﬁﬁ.mm‘]ﬁ:m for the pariod (after tax)  (545571| (560 78) | (354 98) |1, "':E‘r"ﬁu B38| (7E138E) No. BY64 of Synut scheme known 45 Veers Industrial Estate, Andhesi Link Rload, Andhan (W)
5. X Padiye Publicy Servies Lo b et L O 6| Equity Share Capiial 4#B100| JT0| 36150| 445196 | 36150 336150| || Mmbi Maharashira-400 053
o {2432 9241 e o o Sl Bl PIEH G R L %mm%ﬂhum%uw Reserve) - : : - 147146|  |[Reserve Price (R. P.) = 2 6.¢7,00,000"- [Eamest Maney Depasil (EMD) - 2 64,7000
- Interested bidders can access the e-auction process document from | mﬁmm? Bid Increment Amount in multiple d.' B increse amount 2 1,00,000~,
3ftny§f,fvff'ﬁZ§ar - hitp s sauctions.coin or can request for sending the same through amail | B (1IN 1 BT | 08 3 41 - 43| o 7 Dake & Times of Inspecthon :- Inspsction on #4900, 2085 from 17:00 8, m. o 09:08 p. m.
y 4 1 - 1 [ | i | 2 I i | [ T
Mobole : 8452846979/ 9930949817 to Birendra Kumar Agrawal {Liguidator) at cirp.ajsimpex@@gmall.com | Dt (.70 aenl 108 A41) 2 43] P Dati & Time of E-auclion - E-auclion o 05.02.2025 from 11:00.a. m. 10 0100 p. m.
Hook Advertainment The timing for inspection of assets of the corporate debtor shall be from 11,00 5 f_ Earmings Per Share of Rs. 10 Each = = . For Submizsion of Raquesd Letier of Participalion / KYC Docaments ¢ Prool of EMD ETC. - Onfing
f;cli,qlr - 5691500855 amto 5.00 pm. _ _ ) I {after extraordinary tems) submission on E-auction 52 hilps:www, msteecommere. com/auctionhome/ibapl/Index. jsp
e Contact persan on behalf of E-Auction Agency (Linkstar Infosys Private | Basic el nenl nee | panl  gawl ol [EAucton s being helid on “AS IS WHERE IS, “AS IS WHAT IS BASIS®, “WHATEVER THERE 15
g;n;;ralAvtIl/vertisingAgency, Limited): Mr. Vijay Pipaliya Email 10 admin@eauctions.co.in, Mobile No.: = " pat rtc e o L’-; e = P BASIS". and will b conducted “Ondise”. The auction wil be sonductid & the PS8 Aiancs wehportsl
e [ - +919870099713 ; : — — ' . T {hilps:/www, msteecommerce, com/auctionhome;| apl/index.jsp) For Property related queries Mease
E—— Contact person on behalf of the Liguidator: a) Rohan R. Yadav (Mobile No.: N ’r R B P L R B |:_nn|3::| Mr. Ondzr Domgacnkar, Chisl Manager & Autherised Cfficar, Mobile No. S860034498:
Mahim (W) 2 +41 TATTT0393T), b) Abhishek Singh (Mobile: +31 8446692980); Email 1D: 1M AR wilt, Fever by renviesed and rcomionded by ther At Commitioe and apgroved by it Board of Drechors af i moviing E-Aucticn Tendes Oocument contiinng oniine e-suction bid foam, Declisabon General Terms &
Fhone : 24221961 nim.ﬂjsimpex@gmﬂil.:um :":-'. I«::II-.--H.-I u-:lr.l-:: I. 1 ::'Ilr:-u o] formal of Coaioryisnn monis Fnancial Hosals Sod Wil tho Sock ©changes unoorn Kegulaton 13 of o Croexiiioes. of onlin eauction sali-are aveilably in websites.
Jay Publicity, Sdi- of [N LG .n.'1l e [ nru'-..' Hini) .I-'-"'I"-\.'I"I ) :-‘-:Ill-llutr A0S The Rl et of ITI- CiuaroriyMing monife ; reirs :.-l I-:u-..-|.|".-.I L ,|-.'.-||.1;I|L- £ tMpx:.fn‘lww.m:l‘.ttt-nmmm._mm.fau:_Ilnlhumu.'lhFI.'Iﬂ::_|:r.!|| )
Dadar (E), Date: 20th January, 2025 Birendra Kumar Agrawal the wotrites, of ther Siock E icfano Ty ol the Bt oredy To the hest of knowledge and indormation of the Authorised Officer, thers 15 o encumbrance an the
Phone : 24124640 Place: Mumbai Liguidator of AJS Impex Private Limited 1 As the Company hes only one buunerss sogmont. deciosuns und Indan Accoonting Saandasd 108 on Operiing Sogment * ssuod by ho il property, However, (lsere may be some pending dues | charges | tases which may have o b assessed
Pallavi Advtg. IBBPA-D011P-PO0S564/201T-18/11040 o Chamarod Accountanty of b = not applc abk ! X I pad by the supcesshl bidder. The intending hidders should maks $heir cwn independant inguiris
e T— Fof P Finarce LmBod | e rding the encumbrances, 1t of property put on auetion and elaims / vights / dues / afecting the
] » i o priparty, peios o suhmating theer bid
Sthree Swami Samarth Advertising A Chatuvidt | 0. oy be the sole respansibilty of the intending biders.to: inspect, verily and satisty thanisehves
Phone : 24440631 Eanculive | h‘l"'"'"' shout tha secured assst encumbrances, titte of praperty put an auction on-and claims | rights !/ dues
Rlobilepiaseal o2 sl ol And, affacting the secured assetz, incliding e stautory dugs and speciications before submitting the bid
Stylus Arts, = The particolars spestisd in fhe e-auction notice pubdished i the newspapers have been stated fo tha
Dadar W), 1597 best of the mformation of the undersigned Authosdsed Offcar; however, undersigred shall not be
] . responstals ¢ liahle far any ernar, misstalement or amission,
Eﬁ;;{g‘flve(’v{ﬁj""g’ »  The zecenssiul parchaser ! biddar shall bear any statutory duds, txoes, fees payabie Stamg duty,
Phone : 2446 6191 Regeiration fees. Sockety dues, any unpaid dues toeards the secured assef 2o, that is required & be
Vijaya Agencies, e i G b el the property consdyed | delrarod infs ¢ e fs Rvows s per e Spphicable e
Dadar (W), + The payment of all statutony / nor-statutary dues, taxes, rates, assessments, charges; fess gtc, owing
ProreLiZ sl 2 {0 anytindy shall be the sale responsibility of the successtul bidder andy.

. . * The successhl purchaser / bidder shall be solely responsible for any cost ! mxpenses |/ fees | charges
%fl‘f;‘,‘é;”;%‘m’ _ @Ar. pdyat 10 ha co-operative Socigly | Authoaty In ardar th.get thi peaporly coméed in his / hai
Phone: 022-66393184) 022-66332340 e ey e Ay L e L favouras per the applicabés law
Mobile: 9820295353/ 9821656198 ‘ S N———. Thi s-Austion adverbsament does not eonslitule and will nof b deomed 1o corstilae any commibmantar
Achievers Media C I any representation of the bank. The property i5 being sokd with 28 the existing and future encumbeances
gzzs:a. 5V2I2§1584 FI A N IA Ex PRE§§ witethir knowm of unknom Lo Ihe bank The Adibarsad ORices £ Secured Cradidar shall nol ba

’ A - &z ———a . respansibie in sy way for any third party daims / nighds | dues, The sae shall ba subject b rules /
gf’gm w), T i Ak s S et e = e oeret W . - — mmess go s — ai e colilicns peestribied under i Securitesation drd Reconsiruckon of Hrdncal Assalts s Enfarcemant
Mobile : 9664132358 of Security Interest Act, 2002 The otfwer tarms-and. conditions of the e-auction are pablished n the
o ToHlowing sebsibes 1 lpsiwww. maltzcommarce. com/auctionhomeiSagindex.jsp 2.4 pshank. shi
Bandra (W,), Bate : 140120025 B~
Mobile : 9867445557 T T o gy ——— Place : Mumbai Autfarimd Difcer, Stale Bank of Iadia
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